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PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION
19th May, 2025

No. 1-COP/2025-26/ 25 Under Rule 250 of the Rules of Procedure and

Conduct of Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly), the Hon'ble
Speaker has been pleased to nominate on 19.05.2025 the following Members to serve on the
Committee on Petitions for the year 2025-26:-

Sh. Bram Shankar Jimpa
Dr. Ajay Gupta

Sh. Amolak Singh

Smt. Anmol Gagan Maan

Sh. Ashwani Kumar Sharma
Sh. Balkar Singh Sidhu

S. Harmeet Singh Pathanmajra

S. Jagsir Singh
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A.D.C. Jaswinder Singh Ramdass
Dr. Kashmir Singh Sohal

Sh. Naresh Puri

S. Pargat Singh Powar

13.  Sh. Raman Arora
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Under Rule 184(1) read with Rule 207 of the Rules ibid, the Speaker has
appointed, Sh. Bram Shankar Jimpa, MLA as Chairman of the Committee.

DATED CHANDIGARH; RAM LOK KHATANA.
THE 19th May, 2025. SECRETARY.
No. 1-COP/2025-2026/ 6590 Dated Chandigarh May, 2025.

Copy Forwarded to all Members of the Punjab Vidhan Sabha for information
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